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MR. SPEAKER: I.d us see. 1 will
consider ir. Nothing further.

SHRI B. ]' MANDAL (Madhepura) :
The State of o Bihar has hm; quite
explosive and some time ven
Ialh:Heulc&od-:uthem -m:‘l:un.
You have already told some of us abo
that you will give some time.
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PAPERS LAID ON THE TABLE

ANNUAL RSPO\I(Y ror 1g976-77 ON THE
AND or THE
cﬂllPA_'ﬂll AcT, 1956

THE MINISTER OF LAW, JUSTICE
AND (X.)“PJ\VY J'\I'T‘\ﬂl (SHRI
SHANTI BHUSHAN): [ beg to lay on
the Table a copy ef the Annual Report
(Hindi and Eﬂilnh versiona) for  the
year 1576-77 on the working and adminis-
tration of the Companies Act, 1956, under
section 638 of the said Act. d in
Library. No. LT—ig15/78].

Deranzs Druawes ron Graum o
Mivorray oF Perrorsisy, CuEMiCALS AND
Femmiuress  ror 1g978-70.

Ffew o Ema st e
stwrwn ¥ vw wal (st o fora
K ag 1978-79 ¥ faq d2rfem,
A Wi AR SATA & et
W s wi (fgdr aer s
wepTw) #% oF fa AW gew o
war gt

[Placed in Library. Su No. LT—1516/78].
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THE MINISTER OF STATE IN
Y AYS

(SHRI SHEO NARAIN): T beg to lay
on the Table:—
1) A copy each of the following
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sions) imued under section 47 of the
Todian Railways Act, 1890 :—

(i) The Railways Red Tariff |
Amendment]

i) The B.l:'.lvra Rl.'rl. Tariff ird
() ” (Thir

8,
in Nunﬁclnon Na 31 S5.R. 349 in
Gazetre of India dated dlr 11th
March, 1578,

(ir} The Railways Red Tarifi [Fbuﬂh
Amendment) Rules, 1&}3, published

in Notification No. 350 in
Gazette of India the  11th
March, 1978,

[Placed in Library. See No. LT—1g17/78].

(z) A copy ﬂch ol' the
papers (Hi versions
under :u.'b-'ocllm I{l} section G1gA
of the Companies Act, 1g5fi:—

{i} Review by the Government on the

warking of the Ol‘hl Road Trans-

port Cnm]nn)' ited, Berbampur
[GMP"‘J the year 1974-75-

(i) Aonul Repart of the Orisa Trans-
Company Limited, Berhampur
fg;mnn] for the year 1974-75.

(i) Direclor’s t and statement of
mecounts for 197475 of the
Orima Road Tnmp«'m"gmpu

Limited, Berhampur (Ganjam) and

the comments of Iﬂ Comptroller an:

Auditer General thereon,

d

(3) A matement [Hlnd: nnd
versions) showing reasons
in laying the papers menuund at t:ﬂ
above.

[Placed in library. Ses No. LT-—ugtaJ;ﬂ].
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